
 

S 

A THE 
() 

CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK 

c ........................................ ....... 199 

.. AppUcant ( s) 

Versus 

........................ .... ........  .................... Respondent ( 

Office note as t 
Sr. No. 	Date 	 0 r d e r s 	 action (If any 

taken nn order 

2 0.12.94 titioner to file the copy of 
the order that affects his interest 
to consider the application for 
admission by 16.12.1994. 	1 

vici 

MBER (D?1 JITRATIVE) 

petitiDner's CunSel d0es not 

press this petitin for the reason 

that the orayer rne in the petition 

has already be.n complied With.petjtjo 

is dismissed as not pressed at the 

3. L6.12•9 

;CWL 
11, a 

\OvO 

11 
4 Et Urt 

Q&1 	pQ'j) 

 

admission Stages 

	/ai—irt Vice £man 


